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BUREAU OF INDIAN STANDARDS

(Department of Consumer Affairs)

NOTIFICATION

New Delhi, the 21st March, 2025

Ref: HQ-PUBO015/1/2020-PUB-BIS (1202).—In pursuance of Sub-rule (1) of Rule (15) of the Bureau of
Indian Standards Rules, 2018, the Bureau of Indian Standards hereby notifies that Amendments to Indian standards,
particulars of which are given in schedule hereto annexed have been established.

SCHEDULE
Sl No., Year & Title of the Indian No. and Month/Year Date of Date till which the
No. Standard of the Amendment Establishment of standard without
the Amendment the amendment as

mentioned in
column 3 shall
remain in force
(€9) ) 3) 4) ©)

1 IS 9833 : 2018 Amendment No. 2 20 March 2025 19 September 2025

List of Colourants for Use in March 2025

Plastics in Contact with
Foodstuffs and Pharmaceuticals
(Second Revision)

2 IS 14434 : 2023 Amendment No. 1 20 March 2025 19 September 2025

Polycarbonate Moulding and March 2025

Extrusion Materials — Specification
(First Revision)

3 IS 16544 : 2016 Amendment No. 2 20 March 2025 19 September 2025

All Glass Evacuated Tubes Solar March 2025

Water Heating System

4 IS 16623 : 2017 Amendment No. 2 20 March 2025 19 September 2025

Pulsated Movement Monocable March 2025

Ropeways with Fixed Grips —
Code of Practice

5 1S 16738 : 2018 Amendment No. 3 20 March 2025 19 September 2025

Positive List of Constituents for
Polypropylene, Polyethylene and
their Copolymers for its Safe Use

in Contact with Foodstuffs and

Pharmaceuticals

March 2025
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IS 17077 (Part 1) : 2022

Plastics — Acrylonitrile-Butadiene-
Styrene (ABS) Moulding and
Extrusion Materials

Part 1 Designation System and
Specifications
(First Revision)

Amendment No. 1 20 March 2025 19 September 2025
March 2025

IS 17077 (Part 2) : 2020
Plastics — Acrylonitrile-
Butadienestyrene (ABS) Moulding
and Extrusion Materials
Part 2 Preparation of Test Specimens
and Determination of Properties

Amendment No. 1 20 March 2025 19 September 2025
March 2025

IS 17427 : 2020
Wooden ( Timber ) Pallets for
Packaging, Storage and
Transportation — Specification

Amendment No. 3 20 March 2025 19 September 2025
March 2025

CHITRA GUPTA, Scientist G & DDG (Hallmarking and Training)
[ADVT.-111/4/Exty./1114/2024-25]
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